
BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 
 

Original Application No.77/2024/EZ 

(Earlier O.A. No.179/2024/PB) 

 
 

IN THE MATTER OF:        

News Item titled as "six Workers Killed in Fire  

inside Nagaland Rat-Hole Coal Mine"Appearing  

In The Hindu Bureau Date 27.01.2024.                                ….Applicant 

Versus 

Nagaland Pollution Control Board & Ors.                          ….Respondent 
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New Delhi 
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